1 TEM NO. 18 COURT NO. 6 SECTION |1 A

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Crl) No(s).6006/2005

(From the judgenent and order dated 11/10/2005 in CRLA No. 2846/2005 of The HHGH COURT OF

BOVBAY)

Ms. PRAGATI SUN LKUVAR AGARWAL Petitioner(s)
VERSUS

SUNI LKUMAR AGARWAL & ORS. Respondent ( s)

Date: 05/12/2005 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTICE ARI JI T PASAYAT
HON BLE MR JUSTICE S.H KAPADI A
For Petitioner(s) M. Ntin S Tanmbwekar, Adv.

M. B.S Sai, Adv.

M. K. Rajeev, Adv.

For Respondent (s)

UPON hearing counsel the Court nmade the foll ow ng

ORDER

Heard | earned counsel for the petitioner.

No nerits.

The special |eave petition is disnm ssed.



(Shashi Sar een) (Vijay Aggarwal

Court Master Court Master



